| TEM NO. 6 COURT NO. 4 SECTI ON X'V
SUPREME COURT OF I NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (CGivil) No(s).17364/2010

(From the judgenent and order dated 04/06/2010 in LPA No. 413/2010 of
the H GH COURT OF DELHI AT NEW DELHI)

ADI TYA COLLEGE OF PHARMACY & SCl ENCE Petitioner(s)
VERSUS
GOVT. OF NCT OF DELH & ORS. Respondent ( s)

(Wth appl n(s) for exenption fromfiling c/c of the inpugned Judgnent
and prayer for interimrelief)

Dat e: 30/ 06/ 2010 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTICE R M LODHA
HON BLE MR JUSTI CE A. K. PATNAI K
( VACATI ON BENCH)

For Petitioner(s)
M. Aseem Mehrotra, Adv.
M. Abhijat P. Medh, Adv.
For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Hear d.
The Special Leave Petition is disnm ssed.

(N. S. K. Kanesh) (Shashi Bala Vij)
Court Master Court Master



